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RAJYA   SABHA 
Tuesday,   the   16th  May,   I995\26th 

Vaisakha, 1917 {Saka) 

The     House met at eleven  of      the 
clock, Mr. Chairman in the Chair. 

ORAL ANSWERS TO QUESTIONS 

*561.[The questioner {Shri LRamji Lal) 
wasabsent. For answer, videCol.. .... intra] 
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and   I   am  personally   interested  in   it, 

SHRI PASUMPON THA. KIRUTTI-
NAN: Thank you, Mr. Chairman. Though the 
question pertains to Sanchi, I would Jike to 
put a general question with regard to   tourism  
development. 

MR. CHAIRMAN: But it has to ta 
focussed on Sanchi. †[] Traeliteration  in Arabic Script. 
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SHRI   PASUMPON   THA.   KIRUTTI- 
NAN: Sir, the Minister has replied that the 
development of tourist facilities at any place is 
primarily the responsibility of the State 
Governments. The Department of Tourism, 
Government of India, extends financial as-
sistance to the State Governments for 
development of tourist facilities on the basis 
of proposals received from them, This is the 
reply. I would like to know whether the 
proposals of the State Governments have been 
fully honoured by the Central Government 
and also whether full financial assistance has 
been given to the State Governments for 
completion of those projects. I am asking this 
because there is a guest house at Rameswaram 
in Tamil Nadu and for want of financial 
assistance from the Central Government, there 
is no compound, cattle:; are allowed into the 
guest house and it is free for all  It is not being 
utilised at all. I would like to know whether 
any monitoring facility is provided by the 
Centra] Government io find out whether the  
funds  are being utilised properly and also 
whether full amount has been sanctioned to 
the State Governments according to the 
proposals made  by  them. 

SHRIIMATI SUKHBANS KAUR: I 
would like to reiterate that, tourism being a 
State Subject, it is primarily the responsibility 
of the State Government to build the 
infrastrucure. We do give a cei tain amount of 
financial assistance and in 99 per cent of the 
proposals that are   given to us in   proper  
from—in  the 
sense that they have to fulfil certain 
conditions—money is always given to them. 
There is no question of our not honouring the 
commitments that we have made. 

SHRI PASUMPON THA. KIRUTTI-
NAN: I asked a specific question about the   
guest   house   at   Rameswaram. 

SHRI  SUKHBANS   KAUR:   I   do  Not 
have the specific answer to that because the 
question is mainly for Madhya Pra-desh. 

 
MR.  CHAIRMAN:     is  the    Minister 

willing to answer? 
SHRI   GHULAM   NABI   AZAD:   No, 

Sir. 

 
MR. CHAIRMAN, lt does not relate to  

this qqestion. 

Refusal by Qaltar to Air India flight to land 

*563.   SHRI   VIRENDRA   KATAR1A 
SHRI SURESH 

KALMADI: 

WiU the Minister of CIVIL AVIA TION 
AND TOURISM be pleased to state: 

(a) whether it is a fact that Government of 
Qatar refused an Air India flight to land in its 
territory on 21st of April, 1995. 

fThe question was actually asked on the 
floo of the House by Shri Virendra Kataria. 


